RAJYA SABHA [7 March, 2002]
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MOTION FOR ELECTION TO THE GENERAL COUNCIL OF THE INDIAN SCHOOL
OF MINES, DHANBAD
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MOTION FOR ELECTION TO THE COUNCIL OF THE INDIAN INSTITUTE OF
SCIENCE, BANGALORE
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STATEMENTS REGARDING ORDINANCES
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THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS
(SHRI OMAR ABDULLAH): Sir, on behalf of Shri Jaswant Singh, | lay on the
Table a Statement (in English and Hindi) explaining the circumstances which
had necessitated immediate legislation by the Passports (Amendment) Second
Ordinance, 2001.

GOVERNMENT BILLS

THE PASSPORTS (AMENDMENT) BILL, 2001

THE MINISTER OF STATE IN THE MINISTRY" OF EXTERNAL AFFAIRS
(SHRI OMAR ABDULLAH): Sir, | beg to move for leave' to withdraw the
Passports (Amendment) Bill, 2001.
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SHRI OMAR ABDULLAH: Sir, | withdraw the Bill.

THE PASSPORTS (AMENDMENT) BILL, 2002

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS
(SHRI OMAR ABDULLAH): Sir, | beg to move for leave to introduce a Bill further
to amend the Passports Act, 1967.
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SHRI OMAR ABDULLAH: Sir, | introduce the Bill.
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